2853 Oral Answers
Veocational Training Scheme for Dis-
placed Persons

#*62p. Shri S. C. Samanta: Will the
Minister of Rehabilitation and WMinori-
ty Affairs be pleased to state:

(a) the time by which 6-24 lakh
vocational Scheme for 900 Displaced
Persons is going to be implemented in
West Bengal;

(b) whether locations have been
fixed for opening training centres;

(c) if so, what kind of training will
be given and in which places;

.(d) whether any such centres are
going to be opened for them outside
West Bengal; and

(e) what sort of training will be
cranged for displaced women?

The Minister of Rehabilitation and
Minorily Affairs (Shri Mehr Chand
Khanna): (a) to (e). During the year
1956, 109 Schemes for the training of
13,262  displaced persons ’costing
Rs. 76,324 lakhs have been sanctioned.
Details of these Schemes are given on
pages 76-82 of the Annual Report of
this Ministry for the year 1956-57,
copies of which have been supplied
to all Hon’ble Members. .

Shri S. C. Samanta: What about the
training of women in calico printing
and dyeing? May I know whether
any centre has been opened as pro-
posed by this scheme?

Shri Mehr Chand Khanna: Is there
any particular scheme that the hon.
Member is referring to in any parti-
cular area?

Shri A. C. Guha: May I know if
the hon. Minister has got any statis-
tics as to the percentage of displaced
persons <o far trained who are employ-
ed in some useful profession and the
percentage of people who are sitting
idle?

Shri Mehr Chand Khanna: I have
no data to give. We are trying to set
up a follow up organisation to see to
what extent the training given is use-
fully utilised.
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Shri A. C. Guha: May I know if
the Government will make any effort
to see that after having spent so.much
of money for training of these displac-
ed persoms, they are in some gainful
profession and are not allowed to sit
idle and waste the money? .

Shri Mehr Chand Khanna:
our desire.

That is «»

Shri S. C. Samanta: I want to know

whether by this scheme any centres g

have been opened for training women
in calico printing and dyeing?

Shri Mehr Chand Khanna: I was
saying that the number of schemes is
109. They are all contained in the
report, copies of which have been
made available to hon. Members. It
will be very difficult for me to answer
this question offhand.

Small Industries Service Institute

*626. Shri Bibhuti Mishra: Will the
Miiuster of Commerce and Industry
be pleased to state:

(a) whether the Small Industries
Service Institute has formulated any
programme for the development of
small scale industries in Bihar during
the year 1957-58; and

(b) if so, the nature of programme?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). For-
mulation of programme for the
development of small-scale industries
is the responsibility of State Govern-
ments. Small Industries Service In-
stitutes only assist them in formulat-
ing those programmes. A statement
showing the programmes already ap-
proved for Bihar is placed on the
table of the House. (See Appendix III
annexure No. 84] '
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“In 1956-57, 32 schemes of the
Bihar State Government were
sanctioned and a total sum of
Rs. 21-17 lakhs as loan and Rs. 6-77
lakhs as grant was sanctioned.
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For 1957-58 a sum of Rs. 35
lakhs—Rs. 26 lakhs as loan and
Rs. 9 lakhs as grant—has been
allocated to Bihar for small-scale
Industries schemes. The regional
Institute, Calcutta and the Branch
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Institute at Patna will assist the
State Government in formulating
the schemes for small-scale indus-
tries to be implemented by the
State Government......
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Shri B. S. Murthy: On what basis

are these schemes sanctioned-—either
on the basis of the existence of indus-

T S 3% TEE &, 34 CHIE A
T AT § AT F A A G T 79 At 7

Y RS T ¢ TT A ATH AL,
fersft, s #fe aig e ger
9% ETENT o7 T & | BT TF HeX
H UF AT 2\ FTEET e S |

o faulfg fas qsr%fgg By tries there, or because of unemploy-

1 %CEH% 5z @;ﬁra F rmi mentr among the population?

T g: Shri Manubhai Shah: Both these
factors and many more go to deter-
mine where the centres are to be

“One Production centre for opened.

Educated unemployed has been
approved to be started during the
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*627. Shri Kasliwal: Will the Prime
Minister be pleased to state whether
Government as a member of the
Trusteeship Council has any informa-
tion regarding the question of the
future of Togoland under the French
Republic?
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The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
The question of the future of the
Trust Territory of Togoland under
French  Administration has been





